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THE DEPUTY CHAIRMAN: I accept your 
explanation, but the time of meeting is 2.30. 
As such, some senior Minister should have 
been present here.   Mr. Pathak. 

MOTION   OF   THANKS ON   PRESI-
DENT'S ADDRESS—continued. 

SHRI G. S. PATHAK (Uttar Pradesh) : 
Madam Deputy Chairman, I rise to support the 
Motion 'of Thanks and also join in the tributes, 
rich tributes, paid to Dr. Rajendra Prasad, the 
retiring President. He is the symbol of India's 
greatness. He combines simplicity of life with 
dignity of office. He combines scholarly habits 
with high statesmanship. He represents the 
ideal Indian life. All his actions are actuated 
by a true spirit of service to the people. He has 
built -up traditions which I am sure will be 
followed for a long time to come and for ever. 
I join in the wishes expressed by the hon. 
Members who spoke before me and I wish and 
pray that "he may live long and may have 
many, many years of useful service to the 
nation. 

Madam, before I deal with one or two 
aspects of the Address of the President, I might 
be permitted to deal with one question which 
emerges from the speech made by the hon. 
Member who spoke before me. That question 
is one of grave constitutional importance. The 
hon. Member was certainly entitled to criticise 
the Government. He has levelled scathing 
criticism against the policies of the 
Government. He was certainly en-tit'ed to do 
so. But the question is whether he could 
advocate separation *oi a territory of India, 
whether he could advocate self-determination 
or could call a group of people as a nation in 
India. Madam, this is a question which is one 
of grave constitutional importance. We are 
here in Parliament, the highest Legislature in 
this country. We are here after "having oath  
on the Constitution.    All 

of us have taken an oath that we shall bear true 
faith and allegiance to the Constitution. The 
freedom of speech which is permitted to us 
under article 105 of the Constitution is subject 
to the provisions of the Constitution. The 
question, therefore, is whether any hon. 
Member of this House can, after having taken 
oath on the Constitution, plead separation of 
any territory on the basis of self-determination 
or any other basis. Madam, our Constitution 
does not permit any separation by any citizen 
of India. It is not open to any citizen of India 
to say that he wants to have a territory 
separated from the Union. Even individual 
States cannot ask for separation, much less 
individual citizens or groups of citizens 
residing in any territory. That is opposed to 
the indissoluble character of our federal Con-
stitution. And when an hon. Member, after 
having taken oath on the Constitution, wants 
that unity to be disrupted^ that raises a very 
important question. We must remember that in 
the very Preamble of bur Constitution the 
unity of the nation is prominently mentioned. 
If the matter had been raised in any other 
federal country, we know what the answer 
would have been. The example of a State, 
Texas by name, is well known. Texas wanted 
to separate from the federation of the United 
States. The matter went to the Supreme Court 
and the Supreme Court there decided that the 
federal Constitution was indissoluble. It is not 
open to any State to secede from the Union 
and to say that it wants to form an independent 
State. That was the case of Texas versus the 
White. 

SHRI P. N. SAPRU (Uttar Pradesh): In 
Australia also, South Australia wanted to 
secede. 

SHRI G. S. PATHAK: There are other such 
examples. I will not trouble you by citing 
other examples. The matter is important. It is 
much more important, because it is not a 
State, but a group of citizens residing in a 
particular territory who want to 
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secede from the Union. If that were 
permissible, it would have been open to any 
group of citizens to claim secession. It would 
have been 'open to any town to claim 
secession. It should have been open to 
residents of any street to claim secession. It 
would have been open to any citizen to ask for 
a small bit of territory. Could such a thing be 
ever contemplated by our Constitution? It is 
opposed to the very structure, framework, 
intent and nature of our Constitution. 
Madame, we must remember that even the 
Prime Minister—I am mentioning the Prime 
Minister because reference has been made to 
the Prime Minister's speeches—is not 
competent to permit any secession from the 
Union of India. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): I think not even the Parliament. 

SHRI G. S. PATHAK: Not even the 
Parliament, nobody. Now( the important 
matter is whether a Member who has taken an 
oath can in his speech plead something which 
is opposed to the Constitution? I submit, 
Madam Deputy Chairman, that a question may 
arise later—we have given all the indulgence, 
it is not indulgence, it is the privilege of a 
Member who makes a maiden speech; we did 
not interrupt; on this question a point of order 
could have been raised at that stage—a 
question may arise which the Chair may have 
to decide whether it is open to any Member to 
make such a speech in this House. I am not 
making this observation in any spirit of anger 
or Hostility. I am merely pointing out with 
respect that this speech which the hon. 
Member has made on this question was 
unconstitutional and could not have been 
made. He has spoken of self-determination. 
Self-determination is an expression which has 
been very often abused. You cann'ot talk of 
self-determination as between the citizen of a 
State and the State itself. 

SHRI AKBAR ALI KHAN:     Where already a 
constitution exist3. 204 R.S.—5. 

SHRI G. S. PATHAK: The point of 
importance is that when self-determination is 
talked of, we forget that self-determination can 
be talked of only when there is a foreign ruler, 
not otherwise, the reason being that when a 
Constituent Assembly sits to frame the 
Constitution, all the people in the country who 
are sovereign are present in the Constituent 
Assembly through their representatives. When 
the people themselves frame an indissoluble 
union, is it open to any citizen or any person 
or group of persons in the State to destroy the 
unity or to act contrary to the Preamble in the 
Constitution? Now, self-determination is a 
term which has been wrongly used and cannot 
be applied, nor can it be said that any group of 
pe'ople constitute a nation within the Indian 
nation —the word "nation" was also used by 
the hon. Member. Therefore, I submit that the 
hon. Member's speech was based, and I say 
this with all respect, upon a gross 
misappreciation of the Constitution and our 
constitutional obligations. Our Constitution is 
based upon common brotherhood. We are 
parts of the same nation. We may have 
different languages. The hon. Member 
probably does n'ot know that in the North 
steps are being taken to educate people in the 
southern languages, and I hope that we 
Members of this House, as representatives of 
our constituencies, will consider ourselves as 
Members whose duty it is to promote the unity 
'of the nation, whose duty it is to advance all 
the principles which form the bedrock of this 
Constitution. The example of Berubari is not 
any analogy at all. There it was a transaction 
between us and another sovereign State. There 
cannot be such a transaction between the State 
and a citizen. Pakistan again is not an analogy. 
At the time when Pakistan separated, we must 
remember that Pakistan separated under a 
British parliamentary statute. 

AN HON. MEMBER: With our agreement. 
SHRI G. S. PATHAK: With bur agreement 

and under a British parliamentary statute.   At 
the time when 
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some people claimed separation, we were 
under a foreign, rule. It was possible for some 
to talk of self-determination then, not after the 
Dominion came into existence, not after that. 
Therefore, that also is no analogy. 

SHRI P. N. SAPRU: Abraham Lincoln 
fought Civil War to preserve the unity of the 
United States. 

SHRI G. S. PATHAK: When we read books 
dealing with international history or with the 
political history of big countries, we find that 
ultimately the majority, almost all the people, 
strove for the unity of nation, and it was this 
striving, this continuous effort which gave 
birth to big nations. If you want to have small 
nations, even if it were possible under the 
Constitution, it is not practicable in faet. In the 
mid-twentieth century small independent 
territories cannot exist. 

SHRI GOPIKRISHNA VIJAIVARGIYA 
(Madhya Pradesh): May I ask one question, 
whether parties advocating it can be 
recognised? 

SHRI G. S. PATHAK: No. Parties are mere 
groups of citizens. When one citizen cannot 
advocate it, a group cannot. The law for one is 
the law for many. The law depends upon the 
nature and character of the claimant. If he is a 
citizen, then by merely adding to the number 
he cannot escape frOm the law. 

Madam, I will deal only with one aspect of the 
President's Address, and that is, our 
membership of the Disarmament Committee 
of eighteen nations. The President has said 
that there has not been appreci-3 P.M. able 
success in the deliberations at Geneva. Under 
the present conditions, it is not surprising that 
there should be no success. And surprising as 
it may appear, ac- 

cording to recorded history the first 
Disarmament Conference took place in the 
year 546 B.C. At that conference, 
representatives of fourteen Chinese States sat 
to secure disarmament. That ended in failure. 
Since then, thousands and thousands of words 
have been spoken and Written against war and 
in favour of disarmament. Disarmament 
conferences have taken place; peace 
conferences have taken place; Committees of 
the General Assembly have sat year after year 
always and uniformly without success. What 
is the reason? As time passed, as science 
progressed, technical knowledge grew; more-
and more dangerous weapons were made. The 
question of disarmament became linked up 
with many other questions. Increasingly, the 
problem became complicated. New dangers 
came into existence. It is a matter of common 
occurrence today that one nation may have 
peripheral and penetrative reconnaissance in 
the air over the territory of another country. 
That is a matter of common occurrence—
nuclear tests, research in nuclear bomb, 
Sputniks and all the rest. Weapons of offence, 
defence and anti-defence are in preparation. 
Tests are being conducted under the sea, in the 
atmosphere, above the atmosphere, and the 
latest report is that it is considered necessary 
by some State to put a 500 megaton* bomb in 
a satellite with the view to see whether it is 
possible to allow it to burst on the ground un-
derneath at any chosen place. This is the 
present position. Now, for some time past, it 
appears that considerable changes have come 
over certain Governments and in their 
attitudes. There was a time when knowledge 
of science was common. The military was 
merely applying knowledge which was 
common knowledge in the production of their 
weapons. Now, the emphasis has shifted, has 
at least partially shifted, and is shifting from 
the civil to the military. Political decisions are 
being dominated by military influences.    The  
research  and    the    con- 



 

struction of these diabolical weapons involve 
huge expenditure and knowledge which was 
common is secret now, is kept secret, within 
the recesses of the military and the defence 
ministries, if I may say so, of big countries. 
This is the situation and the result is that 
whenever there might be a possibility of an 
agreement, the military decision or the 
military influence will dominate the political   
decision. 

Now, Madam, we talk of local inspection,  
control  and so  on and     so forth.    A  day  is  
soon  coming  when local inspection might not 
be necessary because there     is further   pro-
gress in science and from the    other territories   
you   can   inspect   what   is being done in one 
territory.    On the other hand, local inspection    
will    be useless because these tests are going 
to  be  conducted  above     the  atmosphere.   
All      this      talk,      therefore, would result in 
nothing unless there is realisation that there 
may be complete   annihilation.    Now,   all   
this   is being done in defiance of international 
law;    all this is being done in defiance of the 
Charter which is talked of   so   often.     It   is   
not   complicated international   law     when     
one  says that it is not possible for one nation to 
appropriate any part of the    sea to  itself   and  
to  conduct  tests   there to interfere with the 
rights of navigation, the rights of fishing and 
other rights belonging to  other States,     to 
spread the effects of     the tests     far and wide, 
sometimes thousands    and thousands   of   
miles   away.       Jurists tell  them that  it  is  
against  international law; Jurists tell them that 
even if you have an atomic test or a nuclear test  
in  your  own  territory,  but its  effects  cross  
over to  other territories  and  affect the health 
of other peoples,  then  you     cannot     conduct 
tests   even      in   your   own   territory. Such   
tests   are   against   international law.    
Scientists  tell  them  that these tests are a 
hazard to the health      of the humanity.     
There was a committee   of   scientists      
appointed   by   the United Nations.    This was 
their una- 

nimous report. Now, they are all doing this 
against international law, against the opinions 
of the scientists; they are all doing this against 
the spirit of the Charter because the chief aim 
of the Charter is to prevent the scourge of 
war. Did the Charter contemplate that you can 
go on creating war psychology, you can go on 
preparing for war and that should be the 
method of preventing the scourge of war? 

Now,  Madam,   appeals  have     been made 
to these two big nations.      An appeal  was  
made  to  Soviet     Russia at one time.    An 
appeal was    made recently   to  the   United    
States;    an appeal was made  at    the    
Belgrade Conference.    Nothing  avails  and 
the result of it is that we exist in great peril; our 
very existence    is in peril; we live in    
continuous   terror.      Our whole future is at 
the mercy of two Powers,   our   whole  future   
is   mortgaged with them against    our    will. 
And we must remember that a future war 
cannot be confined in its effects only to the 
belligerents. The modern weapons do not    
recognise     frontiers and   boundaries.     Their   
effects   cross the  frontiers  and   would  affect  
neutral nations.    Now, Madam, it is not only 
the future which is  in  danger; we are being 
directly    affected today by   this  race   for  
armaments.    What are these pacts and military 
alliances? Are they not mere extensions of the 
schemes  and plans  for     armaments? Are they 
not     intended     to     create bases? Are they 
not intended to prepare  the  ground  for  
jumping off  or to  create  grounds  from  where 
military  operations may     be conducted? And 
when  military  aid under    such alliances  is  
given     to  small nations, what is the result? 
Small nations are not concerned with Russia  
and    the United   States  so  much.       They  
are concerned  with  their  own     enemies. And  
it  is  this military  aid which  is partly 
responsible for the  unreasonable  attitude  of 
Pakistan.    It is this military aid which is 
responsible for these   continuous   threats   of  
military 
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action which have been offered by Pakistan 
from time to time. It is this military aid which 
is responsible for Pakistan's persistence in the 
absurd claim to our territory, Kashmir  a 
claim based on aggression. 

Madam, it is commonsense that you cannot 
have any success in disarmament proposals 
unless the ruthless government, ruling more 
than 600 million people, can be subjected to 
the control of popular opinion and can be a 
party to the disarmament scheme. China is a 
country which, according to all evidence, be-
lieves in the inevitability of war for carrying 
out its purposes. Now, we are leaving out that 
country. We are not allowing that country to 
be represented in the United Nations. We 
cannot exercise any control over that country. 
How can we then have any success in this 
disarmament business? This problem, 
therefore, cannot be viewed in isolation. Its 
ramifications have got to be studied and unless 
it is met in all its aspects, there is no hope of 
any success. Now, the Government and our 
delegations have been engaged in ceaseless 
efforts in securing some solution to this 
problem because it is a problem in which the 
whole mankind is interested. We have our 
interest too. All that we can do is to make 
appeals. All appeals have proved fruitless so 
far. We can also mobilise public opinion, not 
only in our country but also in Asia and Africa, 
discuss this matter with all non-aligned nations 
and we can have influence of world public 
opinion felt. 

Madam, Deputy Chairman, there were 
other matters too I wished to mention, but I 
wfll stop here expressing my gratitude to you 
for the indulgence that you have shown me, 
and  I  thank  you. 

SHRI BHUPESH GUPTA: Madam Deputy   
Chairman,   I  associate     ray- 

self and my party with the sentiments that 
have been expressed here in this House 
towards the President of the Indian Republic. I 
need not say much about his qualities. These 
are well-known. Only I hope that wherever he 
is placed, his statesmanship, wisdom, counsel 
and experience will be available not merely to 
one party but to the people at large for helping 
our country, to find our bearings in the midst 
of certain very wrong things that are 
happening today under the Congress rule. I 
say this thing because it is necessary for a man 
of stature, not in public office, to rise above 
small petty party considerations. There must 
be a common modus vivendi of those who 
stand for progress and prosperity of the 
people, and I hope that Dr. Rajendra Prasad, a 
man of vast experience and unquestioned 
wisdom, will find that modus vivendi with the 
rest of the country which is trying to evolve a 
correct approach to the problems that face us. 

I would like to deal with the Address from 
different angles. Madam Deputy Chairman, 
right at the beginning I must say that this 
Address recapitulates the old mantras of the 
Congress rule, and it refuses, even after the 
third General Elections, to take into account 
the facts of our national life. The failure, 
therefore, is on two scores. It lacks in 
approach. The Address lacks in perspective. 
The Address lacks in the sense of realism that 
the Government should develop. That is why I 
find that there is no leadership in this Address 
although with this Address the new Parliament 
or the new Lok Sabha Tin- been initiated to 
the tasks and labour? that lie ahead. In that 
respect the Address is disappointing, to put it 
mildly. 

There are manv problems which prin can 
discuss in thk House. But. naturallv. I would 
like to start with thp problem of peace and 
war I feel nrrvunked to answer right at the be-
ginning and repudiate the speech that 
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was made by Mr. Annadurai whea he 
advocated his dangerous theory of separation. 
I can tell him point blank from this side of the 
House that India is united and one. Whatever 
may be our quarrels between the various 
parties, the unity of India shall be maintained 
at all costs. Mr. Annadurai may be flourishing 
in his own ideas and dangerous thoughts, but I 
have no doubt in my mind that the democratic 
movement in the South will combine with the 
democratic movement of the working people 
in the rest of the country, to give a burial to 
this dangerous theory of separatism by going 
outside the Republic of India. Therefore, 
Madam Deputy Chairman, I would not like to 
say much on this subject at this stage. Let me 
proceed to my other theme, a theme of 
supreme importance and urgency for all 
mankind, namely, the question of peace and 
war. To avert war and deliver mankind from 
the threat of thermal nuclear war should be 
considered by all right-thinking men, 
irrespective of party or other affiliations, as 
the most sacred task that we can fulfil today. It 
is a universal appeal, full of humanism, and it 
carries forward the highest ideals of mankind 
in the sense that we want to save mankind 
from this terrible threat of nuclear war. 

In this connection, I am distressed 
sometimes when I hear some hon. Members 
equating the Soviet Union with the United 
States of America. I would invite those hon. 
Members' attention to the programme of the 
Communist Party of the Soviet Union in 
which the question of peace and war has been 
dealt with and placed before the Soviet people 
as a task of prime and supreme urgency and 
importance, in which the entire Soviet 
humanity is called upon to dedicate itself to 
the service of humanity, for the cause of 
preservation of world peace, for peaceful co-
existence and in particular, for the realisation 
of the objective of    com- 

plete and general disarmament. It ia the Soviet 
Union, Madam Deputy Chairman, that listens 
to India's plea for peace. It is the Soviet Union 
today and its leaders who responded 
instantaneously to the appeals made by the 
Prime Minister of this country and accepted 
the compromise formula that was presented 
the other day in Geneva by the eight non-
aligned countries for a ban on nuclear weapon 
tests. It is Mr. Dean Rusk of the United States 
of America on the other hand, who summarily 
rejected these ideas and proposals even when 
they came from the non-aligned nations.""" 
Are we then to put them both in the same cate-
gory? It is the Soviet Union which unilaterally 
stopped nuclear weapon tests when the Prime 
Minister made that appeal, whereas the NATO 
Powers, the Western Powers were still 
carrying out these tests through France. 
Although some of them, the United States and 
England, had stopped them, France was 
carrying them out. What would you have 
though! if, for example, Czechoslovakia, a 
member of the Warsaw Treaty Powers, had 
continued or started the nuclear tests while the 
Soviet Union had stopped them? You would 
certainly have then said that the Socialist 
Powers were carrying on th* tests.    
Therefore, I say   .    .    . 

SHRI AKBAR ALI KHAN: France is not 
there in that context. 

SHRr BHUPESH GUPTA: ' Yes, France 
was carrying on atomic tests. They were doing 
it and therefore, they have to be put in the 
same category. As far as the Communists are 
concerned, or the Communist Party, with your 
blessings, Madam Deputy Chairman, and with 
the blessings at this House, that Party is in 
control of the Government of the Soviet 
Union and they are today building commu-
nism. After the complete and final victory of 
socialism, they are building communism. The 
full-scale construction     of     communism     
they 
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have started there and mankind and the people 
of Soviet Union are promised the completion 
and the creation of the technical and material 
basis of communism in a matter of twenty 
years, and they say in their programme itself: 
"Peace is our ally". Peace is the ally of 
communism and this is how the Communist 
Party and the world communist movement 
view the problem. The Soviet Union is 
carrying out this policy, in its internal life, in 
the construction of communism. Therefore, it 
is an article of faith with them. Peace and 
communism go together. Either they have 
peace or they face something else. That is why 
today the Soviet Union talks of peaceful co-
existence. You must relate it to their deepest 
thoughts and to the task that they are fulfilling 
and to the objectives which they have set 
before the nation. So, they cannot be put in the 
same category with those in the United States 
of America. In the U.S.A. it is said that 
peaceful co-existence is a most dangerous idea 
of our times. According to them peaceful co-
existence is the most dangerous idea. To the 
people of the Soviet Union, of the Socialist 
countries, the Communist parties of the world, 
the idea of peaceful co-existence is a sacred 
idea, a most important idea, to which 40 
million communists all over the world have 
dedicated themselves. That is how you should 
view this matter. 

SHRI"N7 SRI RAMA REDDY: Does it 
include China? 

SHRI BHUPESH GUPTA: Madam Deputy 
Chairman, I say this because we have got in 
the Soviet Union a staunch, redoubtable ally 
and a fighter for the cause of peace. Friends 
are there and I think the Prime Minister to an 
extent, certainly recognises this role of the 
Soviet Union. 

Madam Deputy Chairman, as far as war is 
concerned,    we have     known 

many wars, but nothing of the kind that we 
envisage, should come to another world war. 
But we know that preparations for another 
war are there. The world is spending today 
100,000 million dollars, or roughly Rs. 
50,000" crores annually on these. All this 
money and human energy are being wasted 
for destructive purposes. Imagine what would 
happen to the world if all these resources and 
creative energy were to be utilised for the 
well-being of the people of all countries, 
especially of the under-developed regions. 

Therefore, we find that this question of 
disarmament and complete and general 
disarmament, has become a matter of vital 
importance today. This is how we proceed to-
wards peaceful co-existence. We fight for 
peaceful co-existence in order to see that 
durable peace comes and mankind is saved 
from the threat of another war. To achieve this 
objective it has become necessary today that 
this frantic expenditure on war preparations is 
stopped and we come to an agreement on 
complete and general disarmament. Here is 
the objective on which we have 11 to work 
together. I must say that Diwan Chaman Lall 
who sits in this House has taken considerable 
initiative in this matter to mobilise right-
minded people in this country to fulfil and 
serve this noble objective of our people and to 
save mankind. I wish him luck and to all those 
people who feel like him in the promotion of 
this great cause. 

Just as here we are discussing the 
international situation and the question of 
peace and war, they are having in London a 
meeting of the CENTO and there discussions 
are going on how to equip Pakistan with 
modern weapons. We know against whom the 
weapons will be directed and to what political 
results and tensions that will lead. I would ask 
the Government of India to lodge a strong and 
powerful   protest     against     the 
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attitude of the United Kingdom in this 
matter and also of the United States 
of America, because to help and en 
courage Pakistan on this sub-conti 
nent is to rouse and foment tension 
and Jo create misgivings and to 
bring about factors that make for 
war and to counter factors that make 
for peace. In a matter of two or three 
days again, in Athens, there wili be 
the meeting of the NATO Council to 
plan and formulate schemes and so 
on, to equip West Germany with 
nuclear weapons. Everything is ready 
and the mad men of Hitler regime 
will be given nuclear weapons to 
play with the fate of mankind once 
again. We know how the former 
Nazis, the military Generals, the 
murderers,      assassins, hooligans, 
plunged mankind twice in one generation into 
a holocaust and terrible disaster. They are 
once again to be armed but now with nuclear 
weapons, with which to throw the world again 
into a holocaust. That is the prospect that 
America presents and I think the voice of our 
Parliament should be raised loudly so that the 
appeal is heard. We have the moral stature. I 
agree with Mr. Pathak that we have some 
moral stature in the world today and that 
should be fully utilised in this service to 
humanity. I think if the Indian people as 
represented by this Parliament today wish well 
of all those who are working for peace, for 
complete and general disarmament, for a 
treaty for that purpose, for a ban on the test of 
nuclear weapons, we shall have associated 
ourselves with the rest of the right-minded 
world, and, not only that, We would have 
attracted the blessings of all the anxious 
humanity which today wants to see the 
blessings of peace coming on earth. This is 
how we should view the matter. In this 
connection I think that efforts in the direction 
of arriving at an agreement or treaty for 
complete disarmament should be pursued and 
I wish good luck to our representatives in 
Geneva. India has played a noble part in this 
matter and every Indian today who loves 

humanity and wants to uphold the traditions 
and heritage of this country will be happy to 
note that still greater efforts are made in that 
direction. But that apart, efforts should be 
made also at the non-official level because 
public opinion is an important factor. Madam 
Deputy Chairman, fortunately for mankind, 
because of the triumph of the camp of 
socialism, the tremendous successes that are 
being achieved in every field of life and on 
account of the rise of the newly liberated 
nations shaking off the yoke of imperialism, 
we are in a position today to mobilise these 
forces of peace in order to forestall the forces 
of war and see that peace is won within a very 
short time by the combined efforts of all 
peace-loving forces. To that task we must 
naturally direct ourselves and our efforts. 

Now, as far as war propaganda is 
concerned, the Soviet Union the other day 
made a proposal for the banning of war 
propaganda. The United States of America 
spells out war and destruction. Every time an 
American politician opens his mouth, whether 
in the United Nations or at Geneva or at 
Washington or in the CENTO or NATO 
Conferences, he speaks out venom against 
humanity and he spells out war and 
destruction. This is what we see. This 
question then has to be taken up. We should 
mobilise public opinion and we should 
discuss this matter as to how this should be 
achieved. I would like to see war propaganda 
banned in every country; it should be banned 
so far as our civilisation is concerned. For a 
civilised man or woman to talk of war, to 
speak in these terms is the highest ignominy. 
This should be the moral sanction behind 
such a move. We should create such a 
situation. 

In this connection, I would like to request 
the Government of India, while discussing 
foreign affairs, to give recognition to the 
Algerian Provisional  Government.    There    
should 



 

[Shri Bhupesh Gupta.] not be any delay. I 
do not know why the Government is 
hesitating. When the sympathies are known 
and we are in favour of the Provisional 
Algerian Government, why is there this 
hesitation? I think the time has come—to help 
the process of Algerian independence—for the 
Government of India to extend full recogni-
tion to the Provisional Government of Algeria. 
In this connection alio, I would ask them to 
recognise the German Democratic Republic in 
order to help the process of lessening tension 
in Europe and also to disarm ideologically to 
an extent, if not wholly, the regime which has 
come to rule the West German Republic. 

Let me now come to the problems within 
the country. Now, here is the Address of the 
President and it is very interesting. He 
expresses confident hope in our Parliamentary 
institutions. I share his sentiments but a 
politician must be something more than one 
who merely expresses hope. The Prime 
Minister, speaking at a Press Conference after 
the General Elections, dwelt at length upon 
the rise of the communal forces and that of 
right reaction. I have in mind the Press 
Conference held on March 21, 1962, 
immediately after the elections. He rightly 
spoke in annoyance nnd indignation against 
communal forces and the forces of right 
reaction. I wish Mr. Vajpayee and Mr. 
Dahyabhai were here. 

Now, we share these sentiments. The other 
day, speaking to the new Members of 
Parliament, at the general body meeting of the 
Congress Party, the Prime Minister expressed 
similar sentiments of concern clue to the rise 
of the communal forces and the reactionary 
forces. Here I And so much of common 
sentiment between the right-minded, 
democratically-minded Congressmen and 
ourselves; but the question today is not 
merely one of expression cf excellent and fine 
sentiments.    The   question  today  is,  how 

are we going to meet the situation as revealed 
by the third General Elections of the country? 
In this connection, I cannot but draw your 
attention to certain disturbing facts as have 
emerged from the elections mostly. Bihar, 
Uttar Pradesh, Madhya Pradesh, Rajasthan—
leave alone Hariyana —comprise what we call 
the Hindi region of our country. They account 
for 17i crores of the population out of a 
population of 43 crores and these account for 
again 197 seats in the Lok Sabha and 1,212 
seats in the Assemblies of the country out of 
3,000 seats. Now, if the forces of right 
reaction and communalism grow in that parti-
cular region, in Madhya Pradesh, in Uttar 
Pradesh, in Bihar, in Rajasthan, the 
Parliamentary balance of the country may 
easily tip in favour of counter-revolution, 
reaction and communalism. That is how you 
should view this matter. Now, therefore, those 
who cherish the future of the parliamentary 
institution, who want to see that it grows on 
secure, solid, secular foundation cannot but 
take serious note of this advancing menace of 
right reaction and communalism in the 
country. How are you going to meet it? The 
Prime Minister's speeches and utterances at 
Press Conferences and the Congress Party find 
no reflection whatsoever in the Address which 
embodies the Government policy. Am I then 
to understand that this question is a matter 
only to he talked about at Press Conferences, 
at public meetings, at the general body 
meeting of the Congress Party of the 
Parliament or is it a serious enough matter to 
be indicated clearly, embodied clearly, in the 
policy of the Government in the sphere of 
State. If it were to be indicated there, taken to 
the level of State then, of course, it should 
have been given some expression and 
consideration in the Address itself which 
represents the policy of the State, but there is 
complete silence. All is quiet on the State 
front. All is vociferous in the front of the 
Congress Parliamentary Party, talking inside 
and outside their party meetings. What about 
the State?    Now,  let  me  deal  with  it: 
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Take the communal issue. Even hi these 
few days we have information of r.ots. For 
example, in Madras, the minority community 
has been subjected to terror and rioting. Now, 
it is a serious matter and I do not wish to deal 
with this matter very much but what are we 
doing today? It is not a question merely of 
administrative measures. Undoubtedly, these 
have to be taken because every time there is 
any danger of the minority community being 
attacked we should go all out to protect it; it 
should be done with all the power that we can 
command. 

Then you have the chain reactions in Dacca 
and other places. Our answer to such ugly 
disturbances in East Bengal would not be 
retaliation; our answer to that would be 
greater protection to the minorities in our 
country, greater affection for them, more 
effective measures for them and greater 
integration of the minority with the majority 
community so that the fabric of Indian unity 
is founded on solid foundation. That is hpw 
we should proceed. This should be our 
approach. 

SHRI SATYACHARAN (Uttar Pradesh): 
We would like to know if the hen. Member 
can cite an instance where the minority 
communityj has been subjected to constant 
terror m Madras. 

SHRI BHUPESH GUPTA: Malda; not 
Madras. I wrote a letter to the Prime Minister 
and I got a reply. I know that we are a secular 
State and by and large we people are secular-
minded despite the provocative and 
aggressive communalism of the party that has 
come in this House, the Jana Sangh. And in 
this matter we do not take the credit alone. 
We know that we share that credit with many 
who are sitting on the other side of the House. 
It is a common creation of the Indian freedom 
movement, but this heritage has to be 
protected and maintained at all costs, not in 
sentiments alcne but by taking measures. That 
is more important. 

Madam, that is why I was asking why there    
was no meeting    of  the Integration  Council  
that was formed last September.   Why has it 
gone to sleep?    The decisions of the National 
Integrat.on    Conference    which    was held  
here  some   months  back  under the 
chairmanship of the Chairman of this House 
are not being implemented in   the   States  at  
all.    Why  are    the State Governments, for 
example,    or the Chief Ministers of the States 
who happen  to be  leaders  of  the    ruling 
party not calling meetings of the re-
presentatives of other secular parties in order to 
discuss the problem affecting the different 
States?    I, therefore, suggest     that   the      
Prime   Minister should  take   immediate  
(initiative   in this matter to impress upon the 
State Governments   to   call  similar  confer-
ences,   or  upon    the  leaders   of    the 
Congress Party who are in control of the  
Government to call similar conferences,   so  
that    the  problems    of national integration 
could be discussed very concretely and in a 
positive manner.    I do not share the fantastic 
suggestion that since we are a nation there  is 
no  need for  integration    of the nation.    He 
thinks there is a contradiction there.    Because 
Mr. Anna-durai spells out his theory of separa-
tism, there is all the more reason why we   
should    develop   more   vigorous efforts  for    
the   integration    of   the nation,  for a nation 
which is  united can be    disunited, 
undermined,    subverted, by the forces of 
communalism and separatism.   Let there be no 
mistake about it.    Anyhow, it is all the more   
reason   why  we   should   direct our efforts in 
this direction. 

In this connection naturally I think the time 
has come when we should pay more attention 
to the problems of minorities. You see how in 
Bastar the tribal minorities were being ex-
ploited by the counter-revolutionary and 
reactionary forces against the Congress and 
other secular parties. Reaction thrives on the 
backwardness of the people; reaction thrives 
on the grievances of the people and that is 
what we have seen today in the coun- 
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essential that we should pay attention to it. 
The minority problem today has become a 
major national problem requiring the utmost 
attention of the statesmanship, wisdom and 
political leadership of the whole nation 
combining in a common stream of political 
activities throughout the country. No doubt we 
differ on many things but on such questions 
like communalism, can we not, Congressmen, 
Communists and others, come out on the 
common platform and rouse the country's 
public opinion against such ugly, distorted 
forces? That is the question I put to the Con-
gress Party on behalf of my Party. We know 
that we have differences in other matters tout 
what about here? If today Uttar Pradesh is 
taken over toy Jana Sangh or if these people 
become stronger, there will be ruin and 
disaster all around us and we shall all be 
pushed from one position to another. The 
country will be plunged in the uncertainty of 
fear and terror all the time and the fabric of 
■our national life will be torn asunder. Are we 
to go in for such a stale of affairs or are we to 
meet the challenge with statesmanship, 
courage, unity and resolve so that we suppress 
the serpent before it comes to toe in a position 
to bite at the very fundamentals of our 
institutions? That is how I would view this 
matter. 

Coming to the question of the Swa-tantra 
Party, Panditji was right when he said that the 
Swatantra Party was growing largely in the 
feudal areas. But how is it that after 14 years 
of independence a Maharani who had never 
known how to spell politics could get elected 
with a thumping majority from a State? How 
is it that 70,000 votes go against the Prime 
Minister of the country, against men like 
Pandit Jawaharlal Nehru? How is it that the 
Maharani of Jaipur routed a Congress 
candidate? How i? it that some other Congress 
leaders also were defeated in this manner? 
Therefore, ideologically, politically, we have 
not  attacked the forces    of 

reaction. It is not merely enough to say that 
feudalism helps them. We are not fighting 
feudalism with all our ■best. We have not 
gone there to impart ideas of democracy, 
organise the masses and rouse them from their 
stupor of backwardness into the light of 
democracy; so, the Rajahs and Ranis had the 
courage to go and seek mandate from the 
people. It is a shame on us, on each one of us, 
that in our country after 14 years of in-
dependence the toadies and hirelings of 
imperialism who obstructed' at every step the 
freedom struggle had the temerity to contest 
the elections, then got votes and now come to 
Parliament pretending as if they are going to 
be the first Opposition today and in the 
Treasury Benches tomorrow. Meet this 
challenge before it is too late. 

In this connection, Madam Deputy 
Chairman, a question is posed before the 
country. In a parliamentary system you need 
Opposition. Today the question before the 
country is, which Opposition do you need? 
The choice is restricted on the one hand to the 
Communist Party and other progressive 
parties and on the other to those people in the 
Jana Sangh and the Swatantra, and a choice 
has to be made. I know there are differences 
between Congressmen and ourselves but then 
the choice is not that you are having a liberal 
party. Here we and our allies together 
constitute the Opposition. If these other forces 
were to grow as Opposition, it will be ruin for 
the country. As you know, Madam, Mr. G. D. 
Birla in his address at the Annual General 
Meeting of the United Commercial Bank 
expressed satisfaction that the Swatantra Party 
had become the major Opposition today. I 
say, with all respect to Mr. Birla, that we are 
here to see that the Swatantra Party does not 
become the main Opposition in the country, 
no matter what happens. And we have seen to 
it this time. No wonder, Mr. Tata gives, for 
example, Rs. 75 lakhs to the Congress 
Party— openly of course; secretly it may toe 
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more—and Rs. 25 lakhs to the Swa-tantra 
Party. He says, "You in the Congress are my 
friends and you in the Opposition are also my 
friends". He will tell the Congress Minister 
"Do this thing for me" and he will tell the 
Swatantra Party, "If Mr. Swaran Singh will 
not help me, if the Minister of Commerce and 
Industry will not help me, put pressure on 
these Ministers so that you can take them in a 
reactionary direction". This is a wonderful 
thing. The monopolists have thus developed 
an interesting strategy in the country—feed 
the Congress and maintain its monopoly of 
power and in order to see that pressure is put 
from the Opposition, put the Swatantra Party 
and the Jana Sangh in the Opposition so that 
democracy gets distorted, so that democracy is 
vulgarised, broken up, humiliated and 
humbled and the entire State machinery works 
in favour of Big Money and the monopolist. I 
would ask Mr. Sapru, would he like that? 

SHRI P. N. SAPRU:  I won't. 

SHRI BHUPESH GUPTA: No; he would 
not like it and therefore I need not dwell upon 
it very much. So this is the poser before the 
nation today. 

As far as our P.S.P. friends are concerned, 
Mr. Ganga Sharan Sinha says "extremists". I 
do not know what he means. But if he has us 
in mind, as a colleague I would tell him that 
the P.S.P. which was trying to thrive on the 
banner of anti-communism in the third 
General Elections has miserably failed. Mr. 
Asoka Mehta declared from the top of the 
house almost at every public meeting that in 
the third General Elections the P.S.P. was 
going to be the first Opposition Party. I am 
very sorry for Mr. Asoka Mehta, but I am 
happy for myself. Therefore, this anti-commu-
nism does not work. The P.S.P.'s anti-
communism has been rejected by the 
democratically-minded people. That is why 
there has been a demotion. In every   State  the  
P.S.P.  has   lost    its 

position, has been demoted to a lower 
position. Where it was the first Opposition, it 
has become the fourth. And I regret to say that 
even in Parliament they have gone down from 
the second to the fourth place. I am not happy. 
I would like the P.S.P. to sit in the place of 
Swatantra rather than Swatantra in the place 
of P.S.P. That is how we, Communists, view 
this matter. We are not anti-P.S.P. and all that. 
We have certainly our hatred against the 
exploiting classes represented by the 
Swatantra Party. Our hatred against 
oommunalism is like the consuming fire. 
There will not be any compromise on it, but 
friends of the democratic Opposition should 
take note of the development and see how we 
oan stand in the present situation. Therefore, I 
do not want to say much on this subject. 

Before I finish I would only like to touch on 
another thing, namely, the release of long-
term political prisoners. I again thank the hon. 
Members of this House who supported the 
cause of the release of long-term political 
prisoners. We have appreciated the action of 
the Madras Government in releasing twelve 
such long-term political prisoners in their 
State. Four are still there and we hope they 
will be released; also Comrade Balan, who is 
now in jail in Kerala, but was convicted in a 
Coimbatore case. I would appeal from this 
forum to the Chief Ministers of West Bengal, 
UP., Bihar and Punjab to release all the long-
term political prisoners. Let the inauguration 
of the new President be marked by this aot of 
justice and compassion. I know, if Dr. 
Rajendra Prasad had power under the Consti-
tution to commute the sentences and release 
the prisoners, he would have done so. 

AN HON. MEMBER: How do you know 
that? 

SHRI BHUPESH GUPTA: But he has no 
power. I would ask the Prime Minister, 
therefore, to impress upon the State 
Governments to release these prisoners when 
the new President takes office.    I may 
mention   in 
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[Shri Bhupesh Gupta.] this connection that 
one of them was Mr. Kansari Haider, a 
Member of the Second Lok Sabha, and about 
whom I spoke. You will be glad to hear that 
though I could not get him released 'by the 
Government of West Bengal, the High Court 
acquitted him. All the charges against him 
failed and the sentence of life imprisonment 
has been set aside. He is a free man today. 
Finally, I hope this will be done. 

As far s~ the D.M.K. is concerned, I wish 
to tell Mr Annadurai that we shall not allow 
the forum of Parliament to be used in order to 
spread this dangerous and dismal idea of 
separatism in the country. From this side of 
the House we shall counter it every time Mr. 
Annadurai and his D.M.K. friends speak of 
separatism, because that is the philosophy not 
of goodness, not of democracy. That is one of 
the most deadliest thoughts that one can have 
after independence. As free citizens of the 
country we unite all the States. There 
everyone stays. We shall fight for the redress 
of the grievances of the working people. I 
have no doubt in my mind that should it come 
to that, should it some to fighting this idea of 
separatism, it shall be fought, I tell you. I tell 
Mr. Pathak that. 

SHRI B. D. KHOBARAGADE 
(Maharashtra): May I know from the hon. 
Member whether the Communist Party in 
Madras has decided by a majority vote to 
support and cooperate with the D.M.K.? 

SHRI BHUPESH GUPTA; Take it from me 
that no Communist in India supports 
separatism and our Party is quite clear on it. 
Separatism has to be countered, fought and 
eliminated as a political ideology. 

SHRI A. D. MANI (Madhya Pradesh): May 
I ask a question? Has the Communist Party 
agreed to cooperate with the D.M.K.? There 
is no question of separatism. Please answer 
that question. 

SHRI BHUPESH GUPTA: What is that 
question? You know very well that we are 
two. If we had been opportunists in politics as 
some hon. Members here are, then we would 
have been in the Assembly not two Members 
with ten lakhs of votes. Today in the Madras 
Assembly wa have paid the price of fighting 
the D.M.K., in not aligning with them. Just 
because we fought the Congress, we did not 
ally with the D.M.K. Our seats in the second 
General Elections had come down from 12 to 
4. Now, it is two. We are prepared for that. 
That is the answer. I do not wish to say very 
much. I have spoken at length, but I think the 
D.M.K.'s separatism is the most dangerous, 
disruptive idea that one can have. I would 
appeal to the Members, all those who have 
supported the D.M.K., to disabuse themselves 
of this horrible, dangerous idea and seek 
redress of their grievances within the 
framework of the unity of India which we all 
want not only to cherish but to strengthen by 
the common and combined efforts of all 
progressive and patriotic forces in the country. 
If India is united, we all live; if India is broken 
up then we all perish. This is quite clear. 
History has made it abundantly clear time and 
again. Must we fly in the face of history and 
begin the dangerous, tragic process of 
dismemberment, or must we traverse the path 
of unity and national integration and make our 
national unity more secure, unbreakable, indis-
soluble, beautiful and majest;c in every sphere 
of life and activity? 

Thank you. 

SHRI ANUP SINGH (Punjab): Madam 
Deputy Chairman, I am uncomfortably 
conscious of the fact that it is not very easy to 
follow Mr. Gupta. It is not a very happy 
sequence because it is virtually impossible to 
match him or emulate him either in the 
intensity of his feelings or eloquence. At any 
rate, I welcome this opportunity of 
participating in this debate and I shall deal 
first with three 
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or lour topics tiiat have been frequently 
referred to. One is regarding elections. A great 
deal has been said. I would like to add one or 
two things which I believe have not been fully 
appreciated. We, on this side of the House, 
feel gratified that we have come back in a 
majority. The Communist Party also feels that 
they have gained in strength. I was appointed 
by the Punjab Pradesh Congress as the chief 
observer of the State elections and my task 
was to assess the prospects of the Congress 
candidates in most of the constituencies. What 
I observed there does not constitute a very 
happy picture, either from the long range 
perspective of democracy or for the integrity 
and the political philosophy of the various 
parties her«. 

Let me first begin by confessing that the 
Congress Party, some of its members, showed 
a lack of discipline. If they were not given 
tickets, seme of them openly, but many of 
them surreptitiously, tried to undermine the 
chances of the Congress candidate. It is not a 
very happy aspect for the rank and file of the 
Congress Party, which is the ruling party. 
Having said this, permit me to say that the 
parties of the Opposition did not come out 
with any commendable prospects. Mr. Gupta 
has been very eloquent about the rise of 
communalism and he has rightly denounced 
the Darties of reaction. But I am sure he 
knows that in the Punjab at least—I cannot 
speak for other States—the Communists 
helped the victory of the Jana Sangh people. 
They supported the communal Akalis and the 
Akalis, in turn, supported the Communists. 

SHRI BHUPESH GUPTA: No, no 

4 P.M. 

SHRI ANUP SINGH: The single object in 
their whole political strategy was to defeat the 
Congress,   All other 

objectives and political ideologies were 
deliberately relegated to the background with 
only one object which unfortunately they 
have not been able to fulfil. So, let us not be 
over-enthusiastic abcut the recent elections so 
far as the solidarity and the respective 
political programmes oJ the various parties 
are concerned. 

Madam, a great deal has been said both in 
this House and outside in ihe press that 
democracy has taken a stronghold and a very 
firm foothold in India. But it is a very vast 
subject and I do not want to enter into the 
various aspects, but I think it will be highly 
dangerous for us to be very complacent about 
it. So far as I am concerned, I speak from a bit 
of experience during the recent elections. The 
party candidates in most cases did not present 
clear-cut programme either of the party or of 
the problems of the country before the 
electorate. They tried to exploit the religious 
sentiments, the group loyalties, caste, State, 
personalities, etc. This is certainly not a very 
happy beginning because we are just 
beginning. The voters who were loaded in 
trucks were taken to the polls and I regret to 
say that the vast majority of them did not 
know what the real issues were Of course, the 
Congress emerged as the most powerful party 
because its programme was, comparatively 
speaking, known to the people. 3ut I make a 
very broad generalisation that we—when I say 
we, I mean all the political parties—have not 
made any effort so far to educate the people 
politically, and I think the sooner we begin 
this the better for all of us. 

The second problem that has been referred 
to here and one of the most vital and, perhaps, 
the paramount issue in the countrjr today is 
that of integration. Here again one cannot 
make any new or concrete cotribu-tion except 
to express one's own uppermost    feelings.   
When    the    hon. 
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[Shri Amup Singh.] Member over there 
from the D.M.K. was speaking, I was rather 
disturbed. At the same time, I am glad he 
spoke the way he did. I for one would not like 
to discourage such speeches. They are 
dangerous, and   I know all 

the political philosophy that supports the idea 
that this Union is indivisible, unbreakable, 
eternal, .everlasting, and so on. Perfectly true, 
constitutionally and politically we are a united 
nation and nobody, no individual and no 
political party or combinations thereof will be 
allowed so far as the Constitution is concerned 
to break up this Union. But this political 
integration and this constitutional integration, 
Madam Deputy Chairman, is not enough. What 
we should be primarily concerned about is the 
spiritual, the mtntal and the emotional 
integration. When you have the spectacle of a 
responsible Member, a representative of how 
many people I do not know, voicing here the 
sentiments, statesmanship requires that we take 
note of them and do all that is humanly possible 
to see that such sentiments do not flourish. One 
of the things which is highly resented in the 
South—and I had some opportunity of going 
there—is what they feel to be the imposition of 
the Hindi language. My friend over there also 
made a reference to that. Nothing will be 
accomplished by imposition, and I am quite sure 
that in due course of time people will line up to 
accept Hindi as the national language. But I 
would suggest that we in the North deliberately 
and consciously try to learn at least one of the 
languages of the   South as they   j 

are learning Hindi, I think it is understanding, 
goodwill, reciprocity, give and take and above 
all tolerance that will cement this union. No 
amount of constitutional paraphernalia has 
ever prevailed. Reference was made to 
America, how the unity was preserved, but at 
what cost? Bloodshed. But later on everything 
possible was done to win over the south, and 
some of the lingering remnants of that hate 
still persist. ,You go to the south, and they still 
do not want to hear the names of some of the 
military generals that were on the side of the 
north, and even Abraham Lincoln, the un-
disputed leader of the times and for all times 
so far as America is concerned is looked down 
upon by some of the people in the south 
simply because they were locked up in a dead-
ly struggle. We certainly do not want anything 
of that kind to happen in this country. What I 
am suggesting is that interruptions on this side 
and trying to shout down somebody because 
he is voicing a sentiment with which we do 
not sympathise will not work. It will simply 
alienate people. We are a democratic people, 
and the most elementary requisite of that is 
tolerance and willingness to hear all points of 
view, and I would suggest that we try to 
follow this. 

Two or three remarks have been made by a 
representative of the Opposition. Mr. 
Ramamurti yesterday in a very delightful 
Srony said that the Congress people had been 
groping for a definition of socialism. One of 
the newspapers today has said that he pooh-
poohed the idea of socialism. I do not think 
the lack of any precise 
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definition of socialism is anything that one 
can gloat over. I will be pardoned for asking 
Mr. Bhupesh Gupta, the Communist leader, 
and his Party as to whether they are sure what 
socialism means. 

SHRI BHUPESH GUPTA: Absolutely. One 
hundred per cent. I will give you just now the 
definition. Socialism means the power in the 
hands of the working people and in a society 
where exploitation of man by man is e>nded, 
means of production and distribution and 
exchange are nationalised, where one man is 
not allowed to exploit the other, and the 
proletarian stayed. 

SHRI JOSEPH MATHEN; What about the 
disparity in income? 

SHRI ANUP SINGH: I might say 
here that I am reasonably familiar 
with the book definition. The dif 
ference between the Communists and 
the Socialists is that the Communists 
want to bring about this millennium 
through force, if necessary. The 
Socialists are addicted to the idea of 
constitutional government. But as I 
said, I have in mind the ever-lasting 
controversy that has been going on 
in the ranks and among the leaders 
of the Communist Party, the revisio 
nists, the deviationists, the Trotskyites, 
the Stalinists, the anti-Stalinists, and 
so on. Only a few years ago Mr. 
Stalin, no doubt a great man, was an 
authority, undisputed authority for 
the interpretation of Marxism or or 
thodox socialism. Today it is said 
that Mr. Stalin did not understand the 
A, B, C of socialism. What I am driv 
ing at is that the Con 
gress has adopted a pragma 
tic, dynamic approach for the uplift 
of the masses through peaceful and 
constitutional means. I would rather 
be on this side than killing and fight- 

ing with each other only over the definition. 
The socialists of today become renegades, 
reactionaries, tomorrow. So, let us not fling 
these generalisations at each other because 
they do not serve any purpose. 

SHRI BHUPESH GUPTA: May 1 say that 
many confirmed Congressmen become 
dissident Congressmen?' Have you not seen 
that? 

SHRI ANUP SINGH: Now, Madam Deputy 
Chairman, I would like to say a few words 
about the international situation. Obviously, 
the question of the resumption of nuclear tests 
has come as a shock to all of us. Here again, I 
am very sorry that I have to differ from Mr. 
Gupta in his approach. He was busy ap-
portioning the blame—the Soviet Union was 
invariably right in his opinion; the American 
politicians-were emitting warfare all the time. 
They both have been right; sometimes they 
both have been wrong. It is a very 
controversial subject. I think, that when the 
Russians resumed the tests, they were rightly, 
appropriately, criticised by many people 
including our own Prime Minister. He was not 
very happy over it. Now, the Americans have 
done the same thing. Two wrongs do not make 
one right. And I thing we will be serving the 
cause of peace much better if we continued to 
make earnest appeals to both sides to come to 
some understanding, to bury the hatchet, 
rather than blame this party or that party. In 
this connection, Madam, I would refer to the 
suggestion that Lord Bertrand Russel made, 
namely, that India should send a warship to 
the testing site. Our Prime Minister said—and 
here I am very unhappy to differ with him, not 
fully appreciating the strength of his 
argument—that he did not see what purpose it 
could serve. Maybe, it is a silly suggestion; 
maybe, it is purely symbolic. But I think it 
would have been a very great moral gesture. I 
for one would have accepted this and 
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[Shri An up Singh.] lent a warship there. 
Let it be blown to pieces. Who knew at the 
time when Mahatmaji started his protest 
against the British, that that would prove to be 
his victory? He said that he was going to 
protest. 

SHRI R. R. DIWAKAR (Nominated) : It 
was not a warship but a freighter or a ship 
with civilians which Bertrand Russel wanted 
to be sent by our Prime Minister to the 
Pacific. 

SHRI ANUP SINGH: I am sorry. I stand 
corrected. These things have a long-range 
impact which cannot be easily ignored. 

Finally, I wish that both America and 
Russia would respond to the fervent appeals 
not only of the Prime Minister, not only of the 
Parliament of this country, but of the 
anguished humanity at large that not war, but 
co-existence has become inevitable. 

Thank you. 
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AN HON. MEMBER:     On behalf of the 
Prime Minister? 
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SHRI ARJUN ARORA (Uttar Pradesh) : The 
hon. Member should know that there is a way 
out. Has he or anybody else filed a petition? 

SHRI B. D. KHOBARAGADE: What about 
recent amendments to the Representation of 
the People Act which have made acts like 
spreading of communal propaganda, 
corruption, etc. punishable? We have made 
these amendments to the Representation of the 
People Act. Why should not the Government 
enforce the provisions of the Representation 
of the People Act and punish the offenders 
who have indulged in such communal 
propaganda and corrupt practice? 

 

 

SHRI AKBAR ALI KHAN: How can we 
believe you? 

SHRI B. D. KHOBARAGADE: If the hon. 
Member believes in democracy for this 
country, it is the responsibility of the 
Government to investigate all these 
complaints if there are any. 
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THE DEPUTY CHAIRMAN: The House 
will sit till 5.30. Shrimati Maya Devi Chettry. 

SHRIMATI MAYA DEVI CHETTRY (West 
Bengal): Madam Deputy Chairman, we are 
grateful to our President for his nice speech 
delivered to the joint session of Parliament. It 
has been my great privilege to be a Member of 
this august House since 1952, for ten years, 
and as far as my memory goes, our President 
has always left out mention of certain mino-
rities in his Address. Madam, during the 
freedom struggle of our country, every part of 
the country and every community shared their 
responsibilities and burden to free the country 
from foreign hands. Madam, in this freedom 
struggle, the Nepali community took a great 
part along with 
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[Shrimati Maya Devi Chettry.] their big 
brothers in India and cooperated in the 
movement to nee uie country, but they are 
now most neglected in this country. They 
number not less than 30 lakhs in India. These 
Gurkhas or rather their forefathers came from 
Nepal to join the army as army personnel or to 
work as common workers in the common 
field. Since then they have made India their 
homeland and they have been serving India in 
various fields and in various capacities. These 
brave Gurkhas of Nepal since then have 
forgotten their homeland and have become 
citizens of India. They have, as I said, made 
India their homeland. The bravery of the 
Gurkhas were well-known not only today but 
centuries back and known all over the world. 
Every Gurkha feels that it is better to die than 
be a coward, because they are a martial race 
and cowardice is not in their blood. They are 
working in the military and in other fields of 
activities. When in the military they are placed 
in the hottest place or in the snow-bound 
regions, they are happy and contented and 
they are prepared to die with a smile on their 
face without any complaint. These brave 
Gurkhas have been serving the motherland 
sincerely and even recently those who laid 
down their lives and shed their blood on the 
borders in Kashmir were the boys from 
Darjeeling district. But in my opinion, the 
Government has not given proper attention 
and recognition to them. 

They are in the military where you would 
find many gurkha regiments but they are not 
even given the rank of a Brigadier. They 
prefer either the military or the police but 
even in the police there is not a single Gurkha 
Superintendent of Police even though there 
are many qualified and capable officers. In 
this way they feel that they are neglected in 
every field. Being a martial race, they do not 
like the idea of joining* any other humdrum 
service but prefer joining the armed forces or 
the police force. Even here, it is very difficult 
for them to 

get into these services. I would request the 
Government of India to give special facilities 
to this community to enter such services. 
They are brave and honest and their loyalities 
can always be counted upon. It is not that I 
am praising them because I happen to belong 
to that community. Other foreign writers too 
have praised the Gurkhas. Here I would like 
to quote the remarks of a few British officers. 
Brain Hutan Hugtion writes in his book 
"Origin and Classification of the Military 
Tribes of Nepal in 1833" that the "Gurkhas are 
by far the best soldiers in Asia". He had taken 
among other Indian troops these Gurkhas to 
France and he wrote this book after the War. 
He wrote many things praising the Gurkhas. 
Another officer. Francis Tuker, in his "Gur-
khas" writes: 

"The Gurkha must, for his unusually fine 
qualities, be nearly unique in the modern 
world. Let any enquirer be assured that if 
he seeks to understand the meaning of 
courage and selfless devotion, then he 
should soldier with a Gurkha Regiment. He 
will return an enlightened and a better man 
from the experience". 

Thus, so many British officers and other 
officers have praised Gurkhas but today, after 
independence, these brave Gurkhas whether 
in the civil or jn the military when they have 
rendered services with so much of devotion 
and loyalties, are not recognised properly. 

In the political field also. Madam, we are 
not given any importance. There are Indians in 
Nepal, so also there are Nepalese in India. 
These Indians in Nepal enjoy equal facilities 
with the Nepalese in every field. When the 
democratic government was there, the Indians 
who had settled there were given equal 
facilities and were appointed as Ministers in 
the Cabinet and Governors in the States as 
Bada Hakim. There are thirty lakhs of 
Nepalese in India who have their own culture, 
language and their own customs but even then 
the Government 
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does not think it proper to give any 
recognition to them. I have not expressed my 
feelings so far thinking mat, "Talk is silver but 
silence is gold". Now, I find that even after the 
passage of so many years after independence 
if I would not express my feelings and remain 
silent, then it would be taken as cowardice. I 
am not communal and I have always ■differed 
from such communal bodies which are there 
in Darjeeling. My family has always been 
away from this communalism and even my 
husband also was jailed in the movement led 
by Gandhiji. We are against communal bodies 
but we have been seeing other communities 
talking of their rights and the safeguards. We 
now feel that if we remain silent, Government 
would not give proper attention to this 
community and this community would remain 
behind. This is a democratic country and we 
are going to have a socialistic pattern of 
society and every community and every 
person has got full right to demand from the 
Government their safeguards and rights. 

I was talking of the Indians in Nepal. Our 
culture and religion are the same. We do not 
differ either in religion or in culture. Due to 
'he birth of Lord Buddha in Nepal and the visit 
of Sankaracharya and Vikra-maditya to Nepal, 
the relationship "between these sister countries 
became closer than before. We do not now 
think that Nepal is a foreign country because 
we are so close to them. The Indians in Nepal 
are equally in good number as the Nepalese 
are here in India. 

In the economic field also, Madam, it is a 
great pity that even in the district of 
Darjeeling which has a population of more 
than six lakhs, there is neither a heavy 
industry nor a small-scale industry to provide 
employment for them. There is not even 
proper land for agriculture. 

Every year, students come out from the 
colleges and the universities and they have to 
go out to find some job in countries like 
Nepal, Bhutan, Sik-kirn and other foreign 
countries. They 

go out of their country in search ot 
employment and they settle there also. In this 
way, there are a few offices in tne district of 
Darjeeling but they are also filled by plains 
people neglecting the rights of the local 
people. It is not a happy thing to express here. 
I am not communal; I do not like to express 
my feeling that the plains people go there and 
fill all the offices neglecting the local people. 
We are always talking about national integra-
tion, peace and harmony but by our actions 
we are disintegrating ourselves. In this matter 
I think the Government should pay proper 
attention to the border area because it is not 
proper in the interest of the country that 
people in the border area should remain 
unhappy and frustrated. I would request the 
Government to pay more attention to this 
border area and try to win over the hearts of 
the people there by love and affection. Every 
community expects love and affection from 
their Government. That is the way by which 
we can become one. Without love and 
affection we will never be one because we are 
apt always to think in terms of our com-
munities and of our States. It is not a healthy 
sign that we should always think of ourselves. 

Regarding language, the Government has 
not recognised the Nepali language so far 
though it is a rich language. As Dr. Suniti 
Kumar Chatter-ji has written in his book, 
Nepali should be in the Eighth Schedule of 
the Constitution, because it is a rich language; 
i* is an Aryan language and so it should be in 
the Constitution. I would request the 
Government that Nepali should be treated as 
one of the country's major languages and 
proper attention should oe given to recognise 
this language. Recently, the West Bengal 
Government has given recognition to the 
Nepali language in the hill areas only and for 
that I am very much thankful to our Prime 
Minister, Home Minister and the Chief 
Minister Dr. B. C. Roy. The language prob^m 
nowadays is a great problem and every 
community fh'nks, 'It i* my language,   it is   
my culture'   and 
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[Shrimati Maya Devi Chettry.] therefore the   

Goernment should give proper safeguards for 
their languages. Personally,   I am very much 
grateful to    our   leaders.   Though    they    
are showing   a   little      consideration,   my 
community feels that they are always being 
neglected; while the country is going  ahead 
and other    communities are going ahead—the 
Scheduled Castes and the Scheduled Tribes 
have special facilities—they are leaving 
behind the Nepali  community   in   India.   So      
I hope in future we will get some recognition 
and will be shown some softness from the 
Centre. 
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[THE VICE-CHAIRMAN     (SHR|    M.    P. 
BHARGAVA)     in   the   Chair.]
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SHRI R. S. KHANDEKAR (Madhya 

Pradesh): Mr. Vice-Chairman, I join in the 
tributes paid in this House by all sections to 
our President, Dr. Rajendra Prasad, at the 
time of his retirement. I resnect him and I 
wish him many happy years of useful service. 
Sir, I will not dilate on his virtues because the 
time is so short and hon. friends have alreadv 
spoken about his qualities. Sir, I may not be 
misunderstood if I say a word or two about 
his Address 

I have gone very carefully through the 
Address delivered by him to both the Houses 
of Parliament last month, and I am sorry to 
say that it is most disappointing. The 
President's Address, as I understand it, is a 
Government statement, and if this is all the 
new Government could find to say, indeed it 
has not made a spectacular beginning. There 
is neither a new sense of purpose born of a 
searching evaluation of the past record nor of 
the tasks ahead. The dominant, motif of the 
Address is one of tiredness and easy 
satisfaction over what has been accomplished 
or whatever is proposed to be done this year. 
There is the sameness all over again and again 
every year. 

The President has said that the country has 
made progress in many fields, but there is no 
particular evidence °f striking progress in any 
field. Whatever has been achieved has been 
achieved through the mere passage of time. 
The President has claimed that the Third Plan 
has made a good start. Here again it is 
difficult to agree. The recent increase in dear-
ness allowance is a warning of the menace of 
rising prices. Industrial costs are steadily 
mounting. The coal-transport-power 
bottleneck has not been broken. The export 
target for the year is unlikely to be achieved. 
The country is not vet out of the woods with 
regard to foreign exchange requirements. 
Despite a succession of favourable seasons 
the overall agricultural production has not yet 
attained a level of minimum guaranteed 
production. The current cotton shortage is 
indicative of this weaknes, and yet 
complacency is the keynote of the  Address. 

Sir, many things are left unsaid both with 
regard to domestic as well as foreign affairs. I 
mav not be wrong if I say that the Address is 
an insult to the new Parliament. 

SHRI M. GOVINDA REDDY (Mysore):    
It. is a bad word to use. 
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SHRI R. S. KHANDEKAR: There is no 
mention of either Chinese aggression or 
Pakistan's infiltration into our territory. Does 
not the Government owe an apology to the 
nation and to the Parliament in this matter? I 
would ventilate here the feelings of the 
common man, what the common man feels in 
this respect. He feels insulted and humiliated. 
He asks to himself whether our Army is so 
weak that it cannot protect our frontiers and 
whether the Government cannot do anything 
better than making meek and silent protests in 
this respect 

Sir, if we analyse the President's Address 
what does it come to? There are 19 
paragraphs in the Address. Four of them are 
devoted to a sweet nothingness of courtesies. 
The last five are the kindly and sad words 
from ihe mouth of a noble and retiring person. 
Out of the remaining ten, two are notice of the 
itinerary of the present session, and the 
remaining paragraphs tell us with the utmost 
brevity what the Government is doings. Is it 
in any way the record of a mighty Gov-
ernment?   I do not think so. 

Sir, regarding the proposed legislative 
business enumerated by the President in his 
Address, I seek this opportunity to invite the 
attention of the Government to the total 
absence ©f Statutes governing the conditions 
of service of civil servants at the Centre as 
well as in the States. The Constitution 
contemplates such statutes, but even after 
twelve years no such step has been taken to 
initiate this type of legislation in this country. 
The matter is entirely left to the departmental 
rules which do not come either before 
Parliament or before the State Assemblies. 
The civil servant is left to the cruel mercy of 
the boss so far as recruitment and conditions 
of service are concerned. The constitutional 
safeguards are very limited. They only 
provide for the removal, dismissal or 
degradation in rank when it is in the nature of 
a punishment. Therefore, the conditions of    
recruitment and service   of 

Government servants should be laid down by 
Statute and not by the departmental rules 
only. I hope, Sir, that Government will take 
notice of this suggestion and that legislation 
to this effect will soon come up before this    
House. 

In this connection I will quote an instance 
from Madhya Pradesh. A Class I post was 
advertised and the Public Service Commission 
of that State selected one candidate out of ten. 
But instead of being appointed on pro-bation( 
he was appointed temporarily until 
further~orders. After serving for two years, 
one fine morning he was demoted and he 
sustained a loss of Rs. 200 per month apart 
from the humiliation etc. There was no al-
ternative for him to go to the High Court, 
because the appointment was temporary. 
There are so many instances like this. The 
Supreme Court has also held in a recent case 
that temporary appointments cannot be 
questioned in a court of law. So, my request to 
this House and to the Government is that 
legislation should be brought as soon as 
possible regarding the conditions of service 
and recruitment of   Government servants. 

Sir, many things have been said, and I do 
not want to take the time of this House 
regarding the elections and the Five Year 
Plans. I will only put forth a few demands on 
behalf of my State. As I said when I spoke on 
the Railway Budget, the State of Madhya 
Pradesh is very big but at the same time it is 
neglected. Its problems are very acute and 
stupendous, and my submission is that more 
care should be taken regarding this State. I 
will not go into details now regarding those 
demands because, I will do so whenever 
suitable opportunities present themselves to 
me. But I will only refer slightly to the pro-
blem of dacoits, the problem of Cham-bal 
ravines, their consolidation and the opening 
of new railway lines, etc. These are some of 
the things. 

Then, Sir, in Madhya Pradesh two heavy 
industries have been located      but      their     
working       is 
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far from satisfactory. You must have known 
that recently in Bhopal there was a strike for a 
long time, and the Bhilai affairs are also not 
very encouraging. So, when the Government 
asks the private industrialists to introduce 
participation of the workers in management, 
why should not the Government take the 
initiative in its own undertakings and enable 
workers' participation? My submission is that 
there should be workers' participation in 
management as far as these heavy industries 
in the public sector are concerned. Then, 
looking to my State, there is need for more 
such industries and for more railway lines. 

In conclusion, I will request that the 
President's Address should be in more detail 
because it is the image of the country. The 
problems before the country are shown in the 
Address. Therefore, it is better that it is as 
detailed as possible. 

Thank you very much. 

THE VICE-CHAIRMAN (SHRI M. P.  
 
 
 
 
 
 
 
 
 
 
 

): The House stands Adjourned  
till  11.00  A.M. tomorrow. 

The House then adjourned at 
twenty-one minutes past five of the 
clock till eleven of the clock on 
Wednesday, the 2nd May 1962. 


